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[Mr. Speaker] 

Thematier was referred to the 
"Minister of Energy for his comments 
'under my direction. The Ministry of 
Energy in their reply approved by 
the Minister stated inter alia that 
suppI:y . of wrong information regara-

· ing the' personal bio-data of Shri A. 
B. A. Ghani Khan Chaudhuri for pub-
lication . in '-seventh Lok Sabha 

-Who's Who" was a case of "genuine 
oversight" for which "regret was also 

, eXpressed genuinely" by the Minis-
-ter. 

As regards the election petition 
l'elating to 1953 the Ministry of 

· Energy inter aZid stated that "this 
· electioo petition, which was filed 
against the Union Energy Minister 

; and which came right upto the Sup-
reme Court was decided in his fav-
our." 

. It may be mentioned that the mat-
· ter sought to be raised by Shri Boau 
was also raised earlier by Shri 
'Bapusaheb Parulekar on 18th Novem-
ber, 1980, when the Minister of 
J!nergy bad explained the position 8Ild 
the matter was treated as closed. 

I have examined the matter care-
-fully and find that the alleged state-
ments about his bio-data were not 
made by Shri A. B. A. Ghani Khan 
-ehaudhuri in the House. One of the 
alleged statements was the subject 
matter of an electiorl petition while 
the other statement was published in 
a book. It is thus clear that no mis-
leading information was given to the 
'House as such and no question of 
privilege arises in the matter. I do 
not, therefore, give my consent to 
rais:! the matter in the House as a 
·question of privilege under Rule 222. 

( 1nterruPtions) 

. SHR! JYOTIRM'OY BOSU 
mond Harbour): Let the 
bow .... 

<InterruPtions) 

(Dia-
House 

. MR. SPEA.lO!m: Now, Papers lala . 
•• S. B. 'Chavan. 

B.U'" 
PAPERS LAID ON THE TABLE 

ANNUAL AccouNTs'" 'OF TECHNICAL 
TEAClIERS' TRAINING INS'1'lTtl'J:E . EAs-
TERN REGION, CALCUTTA FOR 1978-79 
AND A STATEMENT FOR DELAY, ANNVAL 
AccouNTS OF NATIONAL TNSTITU'l'E FOR 
,;'IIAJNING IN INDUSTRIAL ENGINEERING, 
BOMllAY FOR 1979-80', REVD:WS Olf 
AND ANNUAL AccouN'l'S OF BOARD 01' 
APPIlEN'l'ICESHIP TRAINING, WESTDN' 
REGION, BOMBAY FOR 19'19-80, BOARD 
OF APPRENTICESHIP TRAINING (SOUTH-
ERN REGION)' MADRAS-' roR 19'19-80 
AND BoARD OF' ApPRENT.l'cESHlP TRAIN-
ING (NORTERN REGION) KANPUR FOR 

19'78-79 
THE MINISTER OF EDUCATION 

AND SOCIAL WELFARE (SRRI S. 
B. CHAVAN): I beg to Jay 00. the 
Table: 

(1) (i) A copy of the Annual 
Accounts (Hindi and English ver-
sions) of the Technical Teachers' 
Training Institute, Eastern Region. 
Calcutta, for the year 1798-79 
along with Audited Report thereoa. 

(ii) A statemmt (Hindi and 
. English versions) showingreasOl\s 

for delay in liying the papers men-
tioned at (i) above. -
[Placed in Library. See No. LT-
1967/81]. 

(2) A coPy of the Annual Ac-
counts (Hindi and English- ver-
sions) of the National Institute for 
Training in Industrial Engineer-
ing, Bombay, for the year 1979-80 
along with Audit Report thereon. 
[Placed in Library, Se(' No. LT-
1968/81]. 

(3) (i) A copy of the Annual 
Report (Hindi and ... English ver-
sions) of the Board of Apprmtice-
ship Training, Western Regton, 
Bombay, for the year 1979-80. 

(ii) A copy of the Review (Hjnd! 
aod English versions) by the Gov-
ernment On ·the working of' the 
l30ard of Apprenticeship . Training. 
Western Region, Bombay, for tlle 
year 1979-80 • 

(PlGeed m U!wc&",. See No. L'l'-
1919/81]. 
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(4)(i) A COpy of the'Annual !te-
port (Hindi and English versionS) 
Of the Board Of Apprenticeship 
'baining (Southern Region) Mad-

eras, for the year 1979-80, 

(ll)A copy of the Review (Hindi 
and EngliSh versions) by the Gave-
ernment on. the working of the 
Board of Apprenticeship Training 
(Southern Region) Madras. for the 
year 19'19-80. 

[Placed in Library. See No. LT-
1970/81]. 

(5) (i) A copy of the Annual 
Report (Hindi and English ver-
sions) of the Board of Apprentice-
ship Training (Northern Region) 
Xanpur, for the year 1978-79. 

(ii) A COpy of the Review (Hindi 
and English verSions) by the Gov-
ernment on the working C)f the 
Board Of Apprenticeship Training 
(Northern Region) Kanpur, for 
the year 1978-70.' 

[Placed in Libr«ry. See No. LT-
:19'11/81]. 

WATER (PREVEN'l'lON AND CONTROL OF 
POLLUTION) AMENDMENT Rvu:s, 1981 
AND ANNuAL REPORT OF CENTRAL 
BoARD FOR THE PREVENTION AND CON-

TROL OF WATER POLLVTION, NEW 

DELHI FOR 1979-80. 

THE MINISTER OF PARLIA-
-MENTARY AFFAIRS AND WORKS 
AND HOUSING (SHRI BHlSHMA 
NARAIN SINGH): I beg to lay on 
the Table:-

(1) A copy of the Water (Pre-
vention and Control of Pollution) 
Amendment Rules, 1981 (Hindi and 
English versions) published in 
Notiflcation No. G.S.R. 36(E) in 
Gazette Of India dated the 29th 
January, 1981, under sub-section 
(3) of section 63 of the Water (Pre-
-v_tion and Control -of Pollution) 
Act, 19'14. (Placed in Libnz",. See 
No. LT-19'12/811. 
(2) A copy of the AnIlual If. 
pnt (Bindl and Eqlish venJ,ona) 
.Of -the Centr81 Board tor the Pre"; 
.atlon and Control of W._ Pol-

lution, New; l)e.lhi, ,for the year 
1979-80, under sub-section (1) of 
sec;tion 39 01 the Water (Prev$o 
tioo and .Control) of Pollution Act, 
19'14. [Placed in Libr«ry. See No. 
LT-1973/81] . 

REVIEWS ON AND ANNll'AL REPoR'l' eM 
ANDHRA PRADESH FOREST DEVELOP-
MENT CORpORATION LTD. HYDEaAUD 
FOR 1978-79, TRIPURA FOREST DEVIl-
LOPIMENT AND PLANTATIo:q CORPORA-
'l'lON LTD. AGARTALA FOR 197'1-78, TWO 
STATEMENTS FOR DELAY AND ~  

REPORT OF FOOD CORPORATION or 
INDIA FOR 1978-79. 

THE MINISTER OF AGRICUL-
TURE AND RURAL CONSTRUC,-
TION AND mRIGATION (RAO ~ 

RENDRA SINGH): I beg to lay em 
the Table:-

(1) A copy each of the folloW'-
ing papers (Hindi and English 
versions) under section 619A of 
the Companies Act, 1956:-

(a) (i) Review by the Gov-
ernment on the working of ....... 
Andhra Pradesh Forest Develep-
ment Corporation Limited, Hyde-
rabad, for the year 1 78~7  

(ii) Annual Report of tile 
Andhra Pradesh Forest DeveloP-
ment Corporation Limited, 
Hyderabad, for the year 1978-'11, 
along with-the Audited Accounts 
and the comments of the Comp-
troller and Auditor General 
thereoa. 

TFlaced in Library. See No. LT-
1974/81]. 

(b) (i) Review by the Govern-
ment on the working of the Tri-
pura Forest Development and 
Plantation Corporation Limited, 
Agartala, for the year 1977-'18. 

'(11) Alm1ll1 Beport of. the 'fr· 
pura Forest Development aDd 
Plantatioo Corporation Limited 
A,artaJa, for the year Im-YI 
alone with the Audited Accoaa4II 
and the comments of the CoIIip.. 
troller and Auditor GeIIel'I\ 
tllereae. 


